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Declaration of Assets and Liabilities

Yea .-ow«? - 2‘%

{?, son/daughter/wife ofd:ﬂmw'.ﬂ”}aged..%... years,
belonging to .....Bihar Vidhan Sabha....... service and presently working as d’fﬁfﬁ'ﬂffﬁw

\
GE
give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

\9334 A. Details of movable assets
(Assets in joint name indicating the extent of joint ownership will also have to be given)

Sr. No. Description Self zpous(e . ?E}:F I?:;t-ﬂ' gependant- ::—%enda
q ame 2 N é ) Name Etc.
2‘453 i . Name
= 24y (i) Cash gﬁﬁo - = 'Z,i } s \HL‘ ¥
\& i 2 N1
ii eposits in ; .
Banks, Financial ﬁﬁf/ﬁﬂ

?/6 Institutions And ,f/C s N[[_ N/[_ /\f/[. ML

S’ Non-Banking
Financial ?MO/ -

Companies

(iii) ‘Bonds,

om0 NUE | ML | LN | R

companies

(iv) Other financial

rehuions, | NI | INIL- | NTEERIL NIL

Savings, LIC

Policies, etc
(v) Motor Vehicles | Scoty 217 pedef -
details of make, | fondi $tre sf =
étg)auso make, | £/ /“fﬁ NIL N[L N,L /
(vi) Jewellery (give &,M 59m
details of weight L 2 I
- -and value) gibve) (e N/L N N, N

(vii) Other  assets, 7’/!{q }(//L_ N/L NIL NN_,

such as values of (oo
claims / interests [ea7
- 1

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee.

aev] UMY :



will

Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership

Iso have to be indicated]

’

Sr.
No.

\\ Description

Self

Spouse
Name(S)

Name

Dependant-1

Dependant-
2
Name

L
Dependa
nt-3
Etc.
Name

(if)

-Current Warket value

(iii)

Buildings (Commercial
and residen¥jal)
Location(s)
- Survey /doo
number(s)

- Extent (Total
measurement)
- Current market
value

(iv)

etc.

- Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

Houses / Apa rtments\

(v)

Others (such as

interest in property)

\

(2)

I give herein below the details

institutions and government dues:-
[Note : Please give separate details\for each item)

my liabilities / overdues to public financial

Sr. Description Name address of Bank / | Amount outstanding

No. Financial Institutions(s) / | ason...13.05.2015...
Department (s)

(a) (i) Loans from Banks ;

(i)

institutions

Loans from financial

\

(iii) Government Dues:

(a) dues to departments
dealing with government
accommodation

(b) dues to departments

dealing with supply of

water

(c) dues to departments X
dealing with supply of

electricity

(d) dues to departments
dealing with telephones

(e) dues to departments
dealing with government
transport (including
aircraft and helicopters)

(f) Other dues, if any
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Eﬁmtm Pﬁap rﬁl&a‘ m jnint owm«zrshlp Indicating the extent of jolnt ownershlp will

‘ -am:i aﬁid&nﬁaﬂ

alsg have o be Ind| ﬁaﬁed} ) _ : -
o nmrigrﬁl;m B | Spouss | Dependsni-d | Dapendants Depenoam-3 |
Mo, - i b BTSEE), | RIS Hama Bts Name
[ ) sy e
AR Y T
{ 'rﬁnn-ag ';Er%@ras ETYIA g .
: on(s '
%‘iﬂ NIL | ML | L ML
hashy

: o L

{illy | Buildings ftammarc%al'

NIL

|

N/L

(i)

'Hmises J Apartments,
fote.

- Logation(s) NIL

oty
- Eurram‘; markat

/WL‘ NIL e

|

NIL

(@

valug

Dthers fsue:ﬁ a5
intergst In ﬂfﬂﬂ%l‘tﬂ

ML [ s

pe | e | /WL

()

1 gl her‘gm br."lmw khe details of my fishilitles / overdues to pubslie financial -

Institutions and gavernment dues;-
[Hots F!aamigiva ‘separate detalls for each mamg

_-ﬁri ' !;!asgrtpﬂnr;u Hamae & address of Bank 7
Ha. Piﬁmnm Egggﬁgu?m;f{ﬂ #

£ I_}ﬂ&m 1 Ji
& ] m Loaiis from Banks W Lok o] U8

AL

L NIE

H:-I ﬂués o dgparfmems
dea!mg with supply of

NIL

Br-
r:} disesfo dapartments
eafmg wikh supply of
ﬂ[a::mzlw

ML




(@) G s Geporrts NI R

E{e} Eusﬂ blghﬂfepa"-_-mﬂ nks
galing with govérnment _
t?mwn (im;lmiln% ; /V - /V 7t

NS T
) | (i) Income Tax including :
surcharge [Also Indicate Mo AZHR FI6ED /)//L

tr-m assaasment vearf uimte

m Wea’lth Tex [Also | ' |
Fnﬂjc:ate the assgss,ment NIL NiL
| Tax retum fi _ﬂﬁ 1

[(fl) Sales Tax [Only n | =

| cage of groprietary /W L ML
bissiness] -

| {iv} Fro;L_rgz__ﬁe_f #E mNrL NiC

c. ; I
GPF/CPR/PRAN Na,  :- Prjstd - [4S
Gender =[] wwvR

Date ut‘ﬁlirm_ = T8 ” G 3 / [ f] ;'7'5_ £ 1 wommpivy

Class/Group I { MB‘EEI
Cadra - e

(Full Name eg B ns ey adriueniive Seevitn.
B.5.5:- Blhar Secretarlat Service ete.)

Homa District " — 7 WM

I hereby declare that the above details are trus to the best of my

knowledga and belief,

Signature IQ'P'VI{\M

Name of Employee: . _V‘[f/y’/ya (@’}.{.
et JE oasinotin:.. SGELCE = ATTELRAYT..
Eafé,h.&,‘f.;.ﬂr?.-;nz&ﬂ : Department:. ﬂ(&lé&ﬂd&érﬁ. W / ’M
Note: Please sign gach page of the declaration. Asset dectaration form

miust be In A4 size white paper with computer typed (single side)
in préseribed format.



